6

7

8

Case Type

CO

CPAN

CPAN

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

Filing No.

665/2026

228/2026

233/2026

415/2026

466/2026

558/2026

566/2026

473/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 19-02-2026 To 19-02-2026~All rows are shown

Name of Petitioner

RAMDEO JHUNJHUNWALA CHARITY TRURST
Mobile:9831109922
Email:PRADEEPJEWRAJKA@GMAIL.COM

RABINDRANATH DAS
Mobile:9732350277
Email: ALLEXFELIX752@GMAIL.COM

CAPE FOUNDATION AND ANR
Mobile:7980964006
Email:JURIDICOLAWOFFICES@GMAIL.COM

JISHU THAPA
Mobile:7980641639

PETITIONER AND ANOTHER
Mobile:9232785868
Email:ARNAB.LLB@GMAIL.COM

TAPAS BAURI AND ANR.
Mobile:9831189364
Email: SOUMIKGANGULI@GMAIL.COM

LAL MAHAMMAD GAIN
Mobile:6290386886
Email:DUTTA.ANUBRATA@GMAIL.COM

XXXXXX
Mobile:9434057837

Name of

Learned

Advocate
PRADEEP

KUAMR
JEWRAJKA

ALLEN FELIX

JURIDICO LAW
OFFICES

UPSANA
BANERJEE

ARNAB SAHA

SOUMIK
GANGULI

ANUBRATA
DUTTA

SNEHANSU
MAJUMDER

Compliance

By Date

12-03-2026

12-03-2026

12-03-2026

12-03-2026

12-03-2026

12-03-2026

12-03-2026

12-03-2026

List of Defect(s)

RESPONDENT PIN CODE MISSING

1T.WRONG FORMAT .
2. WRONG CASE NO.

WRONG CONNECTED CASE NO MENTIONED
IN PETITION

1) ........ ATTACH EITHER CAUSE TITLE PAGE
OR CASE STATUS SHOWING CASE TYPE
AND NUMBER OF LD. TRIAL COURT ( CMC)....
2).. CMC YEAR

1) AS PER COMPLAINT LETTER (ANNEXURE
-4) PETITIONER AND V.G. WERE MARRIED.
SO NECESSARY STEPS NEED TO BE TAKEN
TO HIDE PETITIONER AND HIS RELATIVES
NAMES AND OTHER DETAILS ... 2) V.G. AND
HER RELATIVES NAMES AND OTHER
DETAILS HAVE BEEN DISCLOSED ... 3)
Prohibition of Child Marriage Act - WRONGLY
MENTIONED IN PETITION — ALL THE
PREVIOUS OBJECTIONS NOT COMPLIED
PROPERLY

1) ... TRIAL COURT CASE TYPE WRONG AT
PARAGRAPH ONE ( CRIMINAL MISC.
APPLICATION)

GR NO NOT MENTIONED

DEPONENT AADHAAR CARD DETAILS HAS
BEEN DISCLOSED



Name of
Learned
Advocate

Case Type Filing No. Name of Petitioner Compliance

By Date

List of Defect(s)

Email:SM.ADV990@GMAIL.COM

9 CRR 797/2026 DIPSHIKHA SINGH AYANAVA DAS  12-03-2026 CLARIFICATION NEEDED IN THIS FILE
Mobile:7595985613 REGARDING COURT NO. MENTIONED
Email:ADV.AYANABA89@GMAIL.COM

10 FAT 58/2026 TAPATI MUKHERJEE SAYANI ROY 12-03-2026 FORMAT ISSUE
Mobile:9051011993 CHOWDHURY
Email:ROYCHOWDHURYSAYANI@GMAIL.COM

11 FMAT 5/2026 BALMER LAWRIE AND CO. LTD. BODHISATTA 12-03-2026 no synopsis and list of dates attached

(ARBAWARD) Mobile:8697412737 BISWAS
Email:BODHISATTA.BISWAS@BISWASCHAMBERS.COM

12 MAT 334/2026 REBA RANI GHOSH AND ANR RAMESH 12-03-2026 LIST OF DOCUMENTS ISSUE
Mobile:9830480495 DHARA
Email:RAMESHDHARAADV@GMAIL.COM

13 WPA 3883/2026 BRIJ BIHARI RAM SOURAV 12-03-2026 NO LOGO
Mobile: 7001618356 MANDAL

14  WPA 3884/2026 AJAY KUAMR DAS SOURAV 12-03-2026 NO LOGO
Mobile:7001618356 MANDAL

15 WPA 3887/2026 SUSMITA DEY SOURAV 12-03-2026 NO LOGO
Mobile: 7001618356 MANDAL

16  WPA 3889/2026 RAM BABU RAM SOURAV 12-03-2026 NO LOGO
Mobile:7001618356 MANDAL

17  WPA 3891/2026 JAY PRAKASH SOURAV 12-03-2026 NO LOGO
Mobile:7001618356 MANDL

18  WPA 3893/2026 RAJU DOM SOURAV 12-03-2026 NO LOGO
Mobile: 7001618356 MANDAL

19 WPA 3899/2026 ASHIS BANERJEE SOURAV 12-03-2026 NO LOGO
Mobile:9851972929 MONDAL

20 WPA 4110/2026 TANDRIMA BISWAS RISHIERAJ 12-03-2026 PETITIONER'S DISTRICT AND PINCODE IS
Mobile:9674946614 RITAMBHAR MISSING.
Email:RISHIERAJMOHANTY.ADVOACTE@GMAIL.COM  MOHANTY

21  WPA 4137/2026 PRADIP KUMAR SAHA AND ANR. PRIYANKA 12-03-2026 COURT NO WRONG
Mobile:8334055406 GHOSH
Email:PPRIYANKAGHOSH89@GMAIL.COM

22  WPA 4156/2026 GOPAL CHAND MALLICK ISHITA RAUT 12-03-2026 LISTING DATE IS ON HOLIDAY

Mobile:9836950069



Filing No.

Name of Petitioner

23 WPA 4159/2026
24 WPA 4299/2026
25  WPA 4327/2026

Printed On 20-02-2026

Email:ADVISHITARAUT @GMAIL.COM

BHANUTOSH DAS AND ANR.
Mobile:9330681559
Email: CHAKRABARTIABHIJIT933@GMAIL.COM

MALABIKA SAHA
Mobile:8100132068
Email: APHIPAKHAN79@GMAIL.COM

NANDADULAL BERA AND ANR.
Mobile:9932450403
Email: ADVSABERA@GMAIL.COM

Name of Compliance List of Defect(s)
Learned By Date
Advocate
ABHIJIT 12-03-2026 ACT AND COURT DOES NOT TALLY
CHAKRABARTI

APHIPHA KHAN 12-03-2026 SYNOPSIS AND SHORT LIST OF DATE IS
MISSING

SABERA 12-03-2026 PAGE 3, RESPONDENT SL.5, DIST IS MISSING
KHATUN



